Annexure-7

Name of the corporate debtor: Reliance Mediaworks Limited;

Date of commencement of CIRP: 02-07-2025;

List of Creditors Updated on: 18-03-2026

List of operational creditors (Government dues)

(Amount in Rs.)

Details of Claimant

Details of claim received

Details of claim admitted

Amount of
Amount any
SL Amount % of voting of mutual Amount of claim Amount of claim Remarks, if
No.|p ; Amount | Whether ; contingen | dues, that | not admitted under verification any
epartmen Government Date of Amount claimed Amount of claim | Nature of covered by covered by | related share in ¢ clai b
t receipt admitted claim security varantee | party? CoC, if claim | may be
interest 8 party: applicable setoff
Deputy
Comfmlssmn Maharashtra The claim is
1 e;gxl(‘}cg’ge State 25-08-25 10,936,400.00 - | Unsecured - - No - - - - 10,936,400.00 | currently under
Circle-2(1), Government verification.
Mumbai
The claim has
been partially
admitted based
on the details
received, while
2| ESIC |Maharashtra| 08-12-25 1,085,542.00 11,370.00 | Unsecured - - No - - - 1,074,172.00 .| theremaining
portion has not
been admitted
due to the
absence of
requisite
information.
EPFO,
Regional The claim has
3 Office - Maharashtra | 25-02-26 121,198.00 121,198.00 | Unsecured - - No - - - - - .
i been admitted.
Mumbai-I
(Dadar)
Total 12,143,140.00 132,568.00 0.00 0.00 0.00 0.00% 0.00 0.00 1,074,172.00 10,936,400.00




